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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 105/2025

IN THE MATTER OF:

Applicant

Ajay Pratap Singh,
Vergué

District Magistrate, Mainpuri & Ors. Respondent(s)

W A \FFID‘AVIT ON BEHALF OF THE DISTRICT MAGISTARTE, KANPUR
DistLK@ P“:.(D‘ EHAT,UTTAR PRADESH, IN COMPLIANCE WITH THE ORDER DATED
' 20.03.2025

aged about 55 years, S/o Shri Lal Saheb Singh, District Magistrate
presently at Kanpur Dehat, do hereby

. . . Q
Gove of Mok Singh
of Kanpur“Dehat, state of Uttar Pradesh,
most solemnly state and affirms under; (

1. | am the District Magistrate of Kanpur Dehat, Stateof Uttar Pradesh and
fully conversant with the facts and circumstances of the present case. |
affirm that this affidavit is being filed by the Deponent in compliance of

20.03.2025 of this Hon’ble Tribunal. {

2. That this Original Application pertains to the issue related to

encroachment on the bank of Ishan River which is a Tributary of River

Ganga. He has also raised the issue of preservation of Rohtam lake. /

In the order dated 20.03.2025, the Hon’ble tribunal issued the following

directives: A .
‘PARA 1’- In this original application, applicant has raised the issue

of encroachment on the bqn/<s_of Ishan River which is a tributary
of River Ganga. He has also raised the issue of preservation of
Rohtam lake. The plea of the applicant is that the banks of River
Ishan have been encroached upon on both sides at Mainpuri.and
Etah by school buildings, commercial establishments and illegal
colonies. The further plea is that the cbnstruction process is still
ongoing. The applicant has further alleged that the main drain of
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Mainpuri city flowing along the hostel road falls into Ishan River
near St. Mary’s School discharging the black and grey water from
the city’s residential area into the river. In support of this
submission, applicant has enclosed the photographs as Annexure
3 from page 80 onwards.

3. Itis most respectfully submitted that the applicant Shri Ajay Pratap in his
petition as filed before this Hon’ble Tribunal states that the River Ishan
flows from Makanpur, Tehsil- Bilhaur, District-Kanpur Dehat. While

¥\ Tehsil-Bilhaur actually comes in the jurisdiction of District-Kanpur Nagar.

/ dex Map is annexed herein for the reference. Executive Engineer,

nﬁ:g Irtigation Department, Kanpur Dehat vide its letter no.595/Si.Kh.Ka. De./
usdated 24.05.2025 also states that the River Ishan not flows in the district

. Xanpur Dehat jurisdiction. True copy of the Index Map is annexed hereln

Cowr a0 as ANNEXURE R-1. ]

Hence, the present affidavit is being filed for the kind consideration and

{

| state that everything stated above has been stated by me in my official
capacity on and derived from the official records and | state that nothing
material has been concealed therefrom.

perusal-of this Hon’ble Tribunal.

b
DERRMENTa

FAG 38T
VERIFICATION

Verified at Kanpur Dehat on this 11 day of July 2025, that the
contents of the above affidavit from paragraphs 1 to 2 are believed to be
true and correct to the best of my knowledge and belief. No part of it is
false and nothing material has been concealed therefrom.
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